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. Providing of Service Lane

#8549, Shri Anjl Vij : Will the Minister for PW.I) (B&R) be pifmv.ed 0
siate —

(a) whether there is any proposal voder consideration of the
Government, to construct service lanes on eithier side of the
Amibala-Jagadhri State highway from' Civil Hospital to Mabesh
Nagar at Ambain Cantt.; and

{b} if so, the time by which aforesaid service hme is hkc:ly 0 be
constructed 7
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Opening of (mvemmt..nt College for Women at Lharkhi Diadri

=079, Shri Sat Pal Sangwan : Will the Mlmater for Educ:atmn be pleased
{0 stife —

(2} Whether thera is fmy proposal under consideration of the
(Government to open a Government College for Women at
Bhiwani, and Charkhi Dadri;

(b) if so, the tme by which the aforesaid propnml ig likely 10 be
materialized ?
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Tihewells out of order

*#972, Shei Om Parkash Jain « Will the Mindster for Public Health he
pleased to state - ]
- {ay Whether it'is a fact that the tubewells of the following Colonies
of Panipat are not fonctioning ;-
{1) Virar Nagar;
(i) Ekta Vihar;
(1) Tlgra Kheri;
Civy. Krishan Pura;
(v) New Model Town,
{vi} Asbok Vibar (Noorwada):
(vii) New Ramesh Nagar (Bichirpur:);
(vik) Chita Calony (Noorwala):
0 (ix) Rajiv Colony (Ward Ne. 10);
- (x) Batra Colony (Ward No. 1); and
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(b) it so. the reasons thereof together with the time by which these
are likely tobe made functional ?
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“Draining Out of Flood Water

#0983, Shrl Kapoor Chdnd Sharma : Will the Minister of Surte for
brrigation be pleased to siaie ‘
{(a) whetber it is a fact that there are some villages of Shahabad
. coustituency which remain effected by flood every. year and on
account of which the great loss is caused to orops; and

{by if the reply to para{a)} above be in aﬂmmuvc., whether the
Government has formulated any scheme to find out a permanent
solution to the said problem: togetherwith the tirme by which the
aforesaid scheme'is likely to be implemented ?
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M.L.A’s Local Area Development Stzhaﬁne

#8362, Shri Kailash Chander Sharma : Will the Minister for Finance
be pleased o state whether there s avy proposal under consideration of the
Government to re-introduce the M.L.A’s Local Area Development Scheme 9

Finance Minister (Shri Charan Dass) - No. Sir
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Extension.of Industrial Area, Ambala Cantt,

*870. Shri Anil Vij : Will the Minister tor Industries be pleased w
state— Y
(a) whether there is any proposal under consideration of the

Government for the extension of the Industrial Area, Ambala
Cantt ; ond

{b) if 0, the time by which the above mentioned proposal is likely 1o
be matenalived ? ‘ ‘
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M. hpeaker t Hon 'ble Members, now I report the time tabie of me;\
business fixed by the. Business Advisory Commiittee.

The Committee met at 2.15 PM. on Friday, the 5th February, 1999 in
the Clhamber of the Hon'ble Speaker.

The Commiite recommends that enless the Speaker otherwise directs,
the Assembly, whilst v S¢ssion, shall meet on Monday and Tuesday at 2.600
EM. andadjourn at6.30 PM. without question being put and on Wednesday,
the 1(th February, 1999 at 2.00' PM. and adjourn after conclusion of Business
entered in tie tist of Business for the day,

The Commitiee, after some discussion, . okso tecommends. that the

+ Business on &ih. Februm'y to 10th Febrary, 1999 be tmwsacted by the Sabha
:1\3 uner -— ‘

Monday, the xm ‘February, 1999 1. Questions Hour.. .

(2.00 PM.) 2. Presentation and adoption-of
‘ Second Report of Business
Advisary Comantitree,

3. Resumption of (renemi I)L&,cuawm
- on Budget Estimares for the year
1999-2000 and repiy by the Finance

- Minister. .

4. Legislative Business,



(@11§ e Fur AW | {5 wradl, 1900
[Mr. Speaker] | .
Tuesday, the 9th February, 1999 1. Questions Hour.
(2.00 PM,) 2. Presentation of © Assembly
- Committees Report, .
3. Discussion - and Voting on
Supplementary Estimates for the year
1998.99, ‘
4. Discussion and Voting on Demands
for Crrants on Budget  Estimates for
the year 1999-2000.

i

‘ R : Legisiative . Business,
Wedresday, the 10t Febroary, - 01, Ouestions Hour :
1994 (2,00 PM.) 2. Motion under Rule 15 regarding non-

. stop sitdng,
© 73, Motion under Rule 16 regarding
adiovmment of the Sabha sine-die.
Muotion under Rule 121,

© Presentatidn of Reporis of the
. Assembly Commitiees.

EREN

"6, The Haryana Appropriotion Bill in
- respect of Supplementary Estimates
for the year 1998-00.
- 7. The Haryana Appropristion Bill in
 respect of Budget Estimates for the
year 1999-20001,

- 8. Leg‘i%lmive Business.

: 9. Any other Business,
ot Prwrbey ey (ol ek e mme) © Stemer wEm, % el v wirelr v e
T g A e el 6 A & S wd R B dieadie i TOE § gaEw
BT AT HI WA DT A TET T £ SR oY o IR UR: LL00 @A S A e
oy s w5 R i e |
" Mr. Speaker : lsit the sense of the House that the House will mest at
.00 A M. instead of 2.00 PM.. on 10th of February, 1999
Voices : Yes,
M. ‘»pmkﬂ‘ The House shall mest ar 10,00 A M, instead of 2.00
BM. om 1{0th Fﬁbmdl‘y 1900,

Now. the Minister of State for Parliamentary Affairs will move the
motion thar this House agrees with the  recommendations contuned in the
Second Report of the Buginess Advisory Committee.
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. Minster of State for Public Relations (Shri Attar Singh Saini).: Sit, |
beg 0 move-—

That this House agrees with the recommendations as amended
and contained in the Second Report of the Business Advisory
Committes.

. Mr. Speaker : Motion moved—

That this House agrees with the recommendations as amended
and contained in the Second Report of the Busingss Advisory
Commiliee.

Mr.. Speaker : Question is—

That this House agress with the recommendations as amended
and contained in the Second Report of the Business Advisory
Commities,

The motion 45 amended was carried.
I EG99-2600 % FAT W WP T (FIOEH)

M Speaker : Hon ble Members, now geperal discussion on the Budger
for the year 1999-2000 will be resumed Shri Sat Pal Sangwan.
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Mr. Speaker | Now, a Minister will introduce the Punjab Village
Common Lands (Regulation) Haryana Amendment Bill, 1999 and he will also
mave tad moiton for its consideration.

‘ Mimistey of State for Public Relations (Shit Awar Singh Saini) ‘?u’ I,
beg to introduce the Punjab Village Common  Lands (Regulation) Haryvana
Amendment Bill, 1999, ‘ ‘

Sir. I also move—

That the Punjab Village Common Lands (Regulation) Haryana
Amendment Bill, be taken into consideration at once:

Mr. Speaker : Motion moved—

That the Punjab Village Common Lands (Regulation) Haryana
Amendment Bill, be token o consideration i once.

Mr. Speaker : Question i§—

That the Punjab Village Common Lands (Regulation) Haryana
Amendment Bill, be taken into consideration at once.

The motion was carried,
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Mr. Speaker : Now, the House will consider the Bill Clause by Clause.
Clause 2
Mr. Speaker : Question jg-
That Clanse 2 stand  part of the Bill
" The motion was carried.

Claunse 3

M. Speaker : Question i3
That Clause 3 stand  part of the Bill.
The motion was carriec.
‘ . Clanse 1
M. Speaker : Question is—
That Clanse | stand  part of the Bl
‘The motion was carried.
. . Enacting Formula
Mr. Speaker : Question is—

That the Eoacting Formula be the Enacting formula of the
Bill. :

The motion was carried.
Title

Mr. Speaker : Question is—

That the Title e the Title of the Bill,
The menion was carried.

Wr Speaker : Now, the Minister of State for Public Reiations will
movethat the Bill be passed. ‘

Minister of State for Publie Relations (Shri Attar Singh Saini) : Sir, I
beg to move— ' \

That the Bilt be passed.
My, Speaker : Motion moved—
That the Bill be passed.
Mr. Speaker : (uestion e
' That the Bill be passed.

The motion was carried,
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Mr. Speaker ! Now, the Chief Minister will introduce the Haryana
T.okpal (Amendoaenty Bill, 1999 and he will also  move the motion for its
consideration,

Chief Minister (Shri Bansi Lal) © Sir, Theg to introduce the Haryani
Lokpal (Amendment) Bill, 1999, ‘

Sir, I also move—

That the Haryana Lokpal (Amendment) Bill, bé taken 1mto
consideration at once,

Myr. Speaker : Motion moved—

That the Haryaoa Lokpal (Amendment) Bill, be taken inte
consideration af once, '

Mr. Spesker : QQuestion is—

That the Harvana Lokpal (Amendment) Bill, be taken into
consideration af onee,

The motion was corried,
M. Speaker : Now, the House will consider the Bill clause by clanse.
Claose 2 | '
Mr. Speaker : Cuestion is— . :
That Clause 2 stand part of the Bill.
The motion was carried.
. Clauge 3
My Speaker 1 Question igw. .
That Clause 3 stand part of ﬂxe Bill. |
| The motion was carried.
Clause 1
Mr. Speaker : Question 15—
“hat Clause 1 stand part of the Bill.
The motion was carried,
‘ Enacting Formala
M. Speaker : Question s

That the Epacting Formula be the Enacting Formula of the
Bill.
The motion was carried,
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Title |
Mr. Speaker ¢ Question g
That the Title be the Title of the Bill,
The metion was carried.

Mr. Speaker : Now, the Chief Minister will move that the Bill be
passed. ‘

Chief Minister (Shri Bansi Lal} ; Sir, I beg to move—

That the Bill be passed.
Mr. Speaker : Motion moved--~

That the Bill be passed. .
Mr. Speaker : Question g

That the Bill be passed.

The motion way carried.
(Giit) & o Ywermy (efern adisde) R, 1999

Mr, Speaker 7 Now, a Minister will introduce the Punjab Bxcise
{Baryana Amendment) Bill, 1999, and e will also move the motion for its
consideration. :

Minister of State for Public Relations (Shri Attar Singh Saini) : Sir,
I beg to introduce the Puninb Excise (Harvana Amendment) Bill, 1999,
~&ir, I also move—

That the Puniab Excise (Haryima Amendment) Bilf be  taken
into consideration at once.

Mr. Speaker : Motion moved-—

That the. Punjab Exeise (Haryima Amendment) Bill be  taken
into consideration at once.

Mr. Speaker : Queston ig-—

That the Punjab Excise (Haryana Amendment) Bill be taken
into consideration at once.

The motion was carried,
Mr. Speaker : Now, the House will consider the Bill clavse by clause.
Cluse 2 |
Mr. Speaker : Question is—
That Clause 2 stand part of the Bill.

The potion was cdrried.
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Clause 1
Mr. Speaker ; Qusstion 1§
That Clavse 1 stand part of the Bilt.
‘The motion was carried
B Enact.ing Formula
M. Speaker : Question is—

That the Epacting Formula be the Enacting Formula of the
Bill, , :

The maotion was carried.
Title

Mr. Speaker : Question is ‘
That the Title be the Title of the Bill.
The motion was carried.
Mr. Speaker : Now, the Minister will move that the Bill be passed.

Minister of State for Public Relations (Shri Attar $ingh Saini) - Sie. T
beg t0 MOVE -

That the Bill be passed.
 Mr. Speaker : Motion moved— | ‘ -
' That the Bill be passed,
M. Speaker : (uestion is-
That the Rill be passed.
' The motion was carried,
(v) & o 3 ewofes (gfarm afisiz) frer, 1999

M. Speaker : Now. the Chief Minister will introduce the Punjab
Warehouses (Haryang Amendment) Bill, 1999 and be will also move the motion
for its considération,

Chief Minister (Shri Baosi Lal) : Sir. I beg to introduce the Punjab
Warehouses (Harvana Amendment) Bill, 1999

Sir, 1 also move—

That the Punjab Warehouses (Haryana Amendment) Bill, be
taken into comsideration ot once.

Mr. Speaker : Motien moved—

That the Punjab Warchouses (Huryana Amendment) Bill, be
taken into consideration at once
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Mr. Speaker : Question is-—

That the Punjub Warehouses (Haryana amendment) Bill, be ko
into comsideration at once.

The motion was carried.
Mr. Speaker : Now, the House will consider the Bill clise by clause.
Clavse 2
Mr. Speaker : Question 15—
© That Clawse 2 stand  part of the Bill.
The motion was carried,
5 Clavse 1 ‘
Mr. Speaker : Question 15—
That Clause 1 stand  part of the Biall,
The motion was earriéd.
Enacting Formula
M, Speaker : (juestdon is--

That the Enacting formula be the Enacting formula of the
Bill.

The motion way carried.
‘ Title
Mr. Spesker : Question is—
That the Title be the Title of the BilL
The motion was carried.
Mr. Speaker : Now, the Chief Ministor will move that the Bill be
passed,
Chief Minister (Shri Bansi Lal) ; Sir, | beg t0 move—
That the Bill be passed.
Mr. Speaker : Motion movede
That the Bill be passed.
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Mr. Speaker : (Juestion is—

Thart the Bill be passed.
The motion was carried.

v) 75 e gRER Ren (wist) T, 1999
Mr. Speaker : Now, the Education Mimster will  troduce the Gury
Jambeshwar University, Hisar (Amendment) Biil, 1099 and he will also move
the motion for its consideration,

P AR (= G foeme o) © oremy e, ¥ o opimar ofeitd, R |
(it fadrees, 1999 mw e £ ¥ wm o o v § R
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Mr. Speakert Moton moved—

% _i’ L

4.

That the Gure Jambheshwar University, Hisar (Amendment) Bill,
be taken into comsideration at onoe.

Mr. Speaker : Question is—
That the Gury Jambheshwar University, Hisar (Amendment) Bill,
be taken into consideration at once!
The motion was carried.
Mr. Speaker : Now, the House will consider the Bill clause by clause.
Clause 2
Mr. Speaker : Question is—
That clause 2 stand part of the Bill.
e The motion way carried.
| Clause 3
My, Speaker : Question is—
Thit clavse 3 stand part of the Bill,
The motion was carried,
Clause 4
Mr. Spesker : Question 15—
That clanse 4 stand part of the Bill.
The motion way carried.
Clause 3

My, Speaker @ Question js—
That clause 5 stand part of the Bill.
The motion was carried.
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Clause 6
My, Spesker ¢ Question is—
That clause 6 stamd part of the Bill.
The motion was carried.
Clagse T
Mr. $peaker : Question i
That elause 1 stand part of the Bil
The motion way carried.
Enacting Formula
Mr. Speakcer Quest‘ifm is—

That the Enacting Formula be the Enacting formula of the
Bl ‘

The motion wus carried. .
Title
M. Speaker : Question is—
That the Title be the Title of the Bill,
The inotion was carried. ,
Mr. Speaker : Now, the Educarion Minister will move that the Bill be
passed.
e Al (v o Ty o) < e e, ¥ EE e
- Fadreng wfes S )
‘Mr. Speaker : Motion moveds
That the Bill be passed. |

g Ao (2 A o) orenm wEEm, twet ol TR & B e
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Mr. Speaker ; Question 15—
That the Bill be passed.
The motion was carried.

Mr. Speaker : Now, the Flonge stands adjourned il 2.00 PM,
OmMOTew. -

*3.56 I {The Sabha then *adjourned i1l 2.00 PM. on Tuesday. the 9t
Febhruary, 1999) ‘

AENLH VS ILGER, Chd,




